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STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON ENERGY

DR. SUDHANSHU TRIVEDI (Uttar Pradesh): Sir, | lay on the Table, a copy each
(in English and Hindi) of the following Statements of the Department-related
Parliamentary Standing Committee on Energy:-

(i) Final action-taken by the Government on observations/recommendations
contained in Chapter-| of the Thirty-Seventh Report (Seventeenth Lok
Sabha) of the Department-related Parliamentary Standing Committee on
Energy on the Action Taken by the Government on
observations/recommendations contained in its Twenty-First Report
(Seventeenth Lok Sabha) on ‘Financial constraints in Renewable Energy
Sector’.

(ii) Final action-taken by the Government on observations/recommendations
contained in Chapter-I of the Thirty-Eighth Report (Seventeenth Lok
Sabha) of the Department-related Parliamentary Standing Committee on
Energy on the Action Taken by the Government on
observations/recommendations contained in its Twenty-Seventh Report
(Seventeenth Lok Sabha) on ‘Evaluation of Wind Energy in India’.

MATTERS RAISED WITH PERMISSION

MR. CHAIRMAN: Hon. Members, one notice under Rule 267, received from Shri
Pramod Tiwari, does not merit admittance. ..(Interruptions).. We will examine. The
House may be divided on both the points. Personally, you are full of merit. Now
Matters Raised with Permission. Shri Samirul Islam. Need to initiate welfare
programmes for migrant workers.

Need to initiate welfare programs for migrant workers

SHRI SAMIRUL ISLAM (West Bengal): Mr. Chairman, Sir, the issue of migrant
workers is not new in our country. They have been moving from one State to another
for better livelihood for hundreds of years. Over time, migration has increased which
is not new for a developing country like us. In the words of Rabindranath Thakur,
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*"The massive crowds walk on different paths in different groups from one point to
another for their daily needs." In various paths, in various groups, people move from
one era to another for the daily needs of humans. Thakur depicted the struggles of
working people in our country capturing the essence of their struggles.

We take pride in the new Parliament House. Even in the construction of this
modern building, the sweat and blood of several thousands of workers is intricately
woven. However, a broader societal concern arose when the horrifying images of
migrant workers came to the forefront during the unprecedented COVID-19 situation.
From railway tracks to roads, the nation witnessed the plight of these fellow citizens.

Not long ago, 41 workers were trapped in the Silkyara tunnel that collapsed on
November 12 in Uttarakhand. After 17 days, they were rescued. They were mostly
migrant workers. This is one of the latest examples. | can go on with dozens of such
examples highlighting the plight of such people.

As per the latest Census data from 2011, there are more than 45 crore inter-
State migrants, constituting 38 per cent of the total population. By the end of 2023,
the number has probably increased by at least ten per cent. According to the Census
data, the highest number of migrant workers is in Uttar Pradesh, followed by Bihar.
This is not true that the most unemployed are from West Bengal. Migrant workers
from Bengal when they go to other States, they are commonly identified as
Bangladeshis as they speak in their mother tongue Bengali. But migrant workers from
other States always stay in Bengal peacefully and unharmed. Unfortunately, the
nation lacks a concrete database of migrant workers with their details and there are
no specific schemes dedicated to that community.

| want to refer to West Bengal where Chief Minister Mamata Banerjee formed
first such body for the welfare of migrant workers and announced a slew of schemes.
(Time-bell rings.)

MR. CHAIRMAN: The following hon. Members associated themselves with the
mention made by the hon. Member, Shri Samirul Islam: Prof. Manoj Kumar Jha
(Bihar), Dr. Fauzia Khan (Maharashtra), Shri A. A. Rahim (Kerala), Shri Sandosh
Kumar P (Kerala), Shri P. Wilson (Tamil Nadu), Shri Imran Pratapgarhi
(Maharashtra), Shri Kanakamedala Ravindra Kumar (Andhra Pradesh), Shrimati
Priyanka Chaturvedi (Maharashtra), Dr. V. Sivadasan (Kerala), Shri Mohammed

* English translation of the original speech delivered in Bengali.
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Nadimul Haque (West Bengal), Shrimati Jebi Mather Hisham (Kerala), Ms. Dola Sen
(West Bengal), Shri Jawhar Sircar (West Bengal), Dr. Sasmit Patra (Odisha), Shri
Abir Ranjan Biswas (West Bengal), Dr. Santanu Sen (West Bengal), Dr. John Brittas
(Kerala), Dr. Amar Patnaik (Odisha), Dr. Kanimozhi NVN Somu, Shri M. Mohamed
Abdulla (Tamil Nadu) and Shri Binoy Viswam (Kerala).

Shri Kailash Soni. Demand to make military training mandatory for secondary
school and university students.

Need to make military training mandatory for secondary school and University
students

it BT W (L U< AT AT ST, YS90 b Udb Haedqul (a9 IR
g & oIy g1 IFART U &I, $9b oY MUHT g=are|  J=gdR, JiRgd
Rl & <@d gy, Rgw™ S a9 <2 # S8 Amisil, @H-uH, wife®
IR BT I&d §U, $9b A1Y Bl 3STEl & g5 W AR s gAUS B BRI
314, ATYR, qatad 3R BTG H THATge STl GHeT &1 1ef 81 9RT {49 Tp
ISR 21 T | AR, fIeR 997 310 IRE & HFGeR & oy ¥4l dRE & Yeu 3
DT g1 1 21 H BIcT X8 51 31 BT 81 3 A1 e =ATITerd §IRT 3TH ARBR
A gqUc & HGe H IRl SAART Al T51 qd H W AFAG Iedd Ay g1
YUS TR §g PRATs & Ge8 H o AU Y &1 89R TSRl <91 1Yy qifehir
Ud A9 H IfRRAT UgT B & oIt Bl R F81 Bled Bl

T SH-HTR § A B9 Y§ BT JhET X I8 §l I8 91 el & b aq
WHR & 9 au1 § IgfeRieht ffaferal & Raars 9gd dred & A1 HRATS s 2,
ST BIST ADHT T8 7, D] FwA131 & TSI I §U 8, Yo & HIedH | e
qreil IrefoRrelt fafafera) iR o e o 81 ot ff TdT 8o R T-TI o |
BAR GIAT YATH SIRI R 81 39 Fa fue & oy, e Foiqa fege@ & foly,
ST DI STARS FReT FAoIgd DR & oIy Wl o T1 Hefall H gd Aerfaeneay W)
& faentral o1 A=y R Afard by S &1 89 HRd ARDR A A1 HRA &

AEIGY, ST QO] A9 I8 B [ fEgwI™ &1 fhfstadd e AT agl
31TST 379 ORE | 9gard 3 AN U HIEIgel Bl IUINT R T &, SO 8% ') H
HaTshd, Al B TR BT X1 & 3R FART Igardad FHI IR I H ST §
qoAT 31 SHTRAT GRTd Bl 7, 3AfeTy fhfoted fthe-14 & oy, U e fegwr
& 1Y 3R IS TarRey & o1y H AR ARBR A 7 Bl § b AR aR IR bl
S §U ANTAT WY Wl DI TS! BefiAl § 3R AETIenerd Wk & el & foy
{4 et e ot STy, g=are|




